NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 26.07.2022 (TUESDAY)
COURT -1II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Josephluis Dsouza Arnav Narain Priyadarshini
(Ins) No. 816 of | Vs, Dewan-R1
2021 Interocean Fincap Services Pvt. Ltd. Rakesh Tulsyan-R2
Prakhar Tandon-IRP
2. Comp. App. (AT) | Jay Formulation Ltd. Sahil Chopra Tirth Nayak
(Ins) No. 855 of Vs.
2021 Samir Pharma
3. Comp. App. (AT) | Lala Saurabh Verma Pawan Sharma Mansumyer Singh
No. 357 0of 2019 | Vs.
Technotech Synergy Pvt. Ltd. & Ors.
4. Comp. App. (AT) | Gopal Saran Bhartia & Anr. Sandeep Bisht
No. 71 of 2022 Vs.
ABM Developers Pvt. Ltd. & Ors.
5. Competition App. | Nishant Bhutada Harpreet S. Gupta Shama Nargis Samir
(AT) No. 11 of Vs. R Gandhi-R2
2022 Competition Commission of India & Sreemoyee Deb-R3
Ors. Riya Seth Amarjit S.
Bedi-R4
6. Review Edelweiss Asset Reconstruction Co. | Sumant Batra Mahesh Agarwal,
Application No. Ltd. Arjun Asthana (RP)
17 0f 2019 in Vs.
gon)ll%‘] AF}ZA‘(AE) Orissa Manganese and Minerals
ns) No. 0
5018 Ltd.& Ors.
For Hearing
7. Contempt Case Dr. P. Mahalingam Saurabh Kalia Gautam Swaroop
(AT) No. 01 of Vs. Kartikeya Jaiswal
2022 in Comp. Muthoot Fincorp Ltd. & Ors. Gunjan Jindal
App. (AT) (Ins)
No. 146 0f 2020
8. Comp. App. (AT) | Vinay Jain Bal Kishan Suresh Dutt Dobha
(Ins) No. 547 of | Vs. Nirmal Goenka-R1
2021 IIFL Finance Ltd. & Anr. Abhishek Anand-R2
PH
(PHD) With




9. Comp. App. (AT) | AVJ Heightss Apartment Owners Shashank Agarwal Abhishek Anand-R2
(Ins) No. 626 of Association
2021 Vs.
(PH) India Infoline Finance Ltd. & Anr.
10. | Comp. App. (AT) | Directorate of Commercial Taxes Madhumita Raj Singhania-R1 &
(Ins) No. 380 of | Vs. Bhattacharjee R2
2021 VSP Udyog Pvt. Ltd. & Ors. Kumarjit Banerjee
Gaurav Gupta-R3
11. | Comp. App. (AT) | Nabinagar Power Generating Company | R. Sudhinder Azeem Khan
(Ins) No. 478 of | Ltd., Nabinagar Super Thermal Power
2021 Project
Vs.
Ram Ratan Modi, Liquidator of
D C Industrial Plant Services Pvt. Ltd.
12. | Comp. App. (AT) | Soumen Chatterji Niladree Chatterjee Sourav Gupta-R1
No. 49 of 2022 Vs.
Subhendu Kumar Paul & Ors.
13. | TA(AT) J.K. Lakshmi Cement Ltd. Jeevan Prakash Vivek Gupta (R-
(Compt.) Vs. DSDH)
No. 39 of 2017 CCI &Anr. VaibhavGaggar
(Old Appeal No. (R-CCI)
02/2017)
With
14. | TA(AT) Ambuja Cements Ltd. Pallavi S. Shroff, Vivek Gupta (R-
(Compt.) No. 40 | Vs, Harman Singh DSDH)
of 2017 CCI & Ors. Sandhu VaibhavGaggar
(Old Appeal No. (R-CCI)
03/2017) With
15. | TA(AT) ACC Limited. Pallavi S. Shroff, Vivek Gupta (R-
(Compt.) No. 41 Vs. Harman Singh DSDH)
of 2017 CCI & Ors. Sandhu VaibhavGaggar
(Old Appeal No. (R-CCI)
04/2017) With
16. | TA (AT) J.K. Cement Ltd. P.K. Bhalla Vivek Gupta (R-
(Compt.) No. 42 Vs. DSDH)
of 2017 CCI & Anr. VaibhavGaggar
(Old Appeal No. (R-CCI)
05/2017) With
17. | TA(AT) M/s. Shree Cement Ltd. Manas Kumar Vivek Gupta (R-
(Compt.) No. 43 Vs. Chaudhuri, DSDH)
of 2017 CCI & Ors. PranjalPrateek, VaibhavGaggar
(Old Appeal No. DhruvRajain (R-CCD
06/2017) With
18. | TA (AT) Ultra Tech Cement Ltd. Nisha Kaur Uberoi Vivek Gupta (R-
(Compt.) No. 44 Vs. Atreyee Sarkar DSDH)
of 2017 CCI & Ors. Shravani VaibhavGaggar
(Old Appeal No. (R-CCI)
08/2017) With
19. | TA(AT) Jaiprakash Associates Ltd. H.S. Chandhoke, Vivek Gupta (R-
(Compt.) No. 45 | Vs. Kanika Chaudhary DSDH)
of 2017 CCI & Anr. Nayar, VaibhavGaggar
(Old Appeal No. G.R. Bhatia (R-CCI)
11/2017)




20. | Competition App. | Karnataka Power Corporation Ltd. AchyuthAjith Kumar | Anurag Mathur (R2)
(AT) No. 05 of Vs.
2018 Competition Commission of India &
Anr.
21. | Competition App. | Jalgaon District Medicine Dealers Nakul Mohta Manmeet Arora
(AT) No. 34 of Association (JDMDA) & Ors.
2019 Vs.
Competition Commission of India &
Anr.
22. | Competition App. | B.B. Patil Ashvini Kumar Shama Nargis
(AT) No. 08 of Vs.
2020 Competition Commission of India
23. | Competition App. | Travel Agents Association of India MM Sharma Shama Nargis
(AT) No. 26 of Vs. M.K. Ghosh-R3
2020 Competition Commission of India & Harish Vaidyanathan
Ors. Dhankar-R2

Deepak Biswas-R4

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

